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PREFACE

The objective of this volume is to provide an
analysis of the work done by +the Sixth Lok Sabha in
‘maj~» fields during the years 1977-79. The information
regarding the activities of the Sixth Lok Sabha has been
presented through statements and statistical tables
and supplemented by brief introductory notes. Some
of the statements draw a comparative picture of the
work done by the previous Lok Sabhas as alsc the
Central Legislative Assembly since 1929, The study
provides some vital information pertaining tc the
members of the Sixth Lok Sabha and the contribution
made by them.

A noteworthy feature of the Sixth Lok Sabha
was that Office of the Leader of the Opposition was
recognised for the first time and he was also extended
certai: facilities.

This publication, it is hrped, will be found
useful ana of interest by all those desiring to study

the achievements of Lok Sabha.

AVTAR SINGH RIKHY
Secretary

New Delhi Lok Sabha.

December T , 1979.
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SIXTH LOK SABHA

A Géggral Survey

After the Sixth General Blections held in
February 1977 under Article 81 of the Constitution,
the first sitting of the Sixth Lok Sebhe was hcld on
March 25, 1977. The five-yecar t=rm of the Lok Sebha
wag to expire in March 1981, It was, however,
dissolved on August 22, 1979. The Sixth Lok Sabhe
was thus in existence ogly for & period of 2 ycars,

4 months ~nd 28 doays. Therec werc in 21l 9 sessions of
the House covering & period of 378 days; the number

of days on which the House acturlly sat was 267,

Compared to the times of thc Central Legislative
A¢ - 2mbly and the Cons” ituent Agsemblw (Lnkisl&tivc),
there hes be n a merked incrcase in the number of
actual sittings of the House and their duration from
195t onwards, roveaiing an upward trond in the
legislative and #eliberative sctivitics of Parlianment,
Thus, from 1951 to 1979 the avorage annual duration
of the sittings was 115.68 days =s egrninst 70,36

deys between the years 1929-1950,
During its span, the Sixth Lok Sebhe* hcld

267 sittings with & duretion of 1753 hours as agoinst

¥ The 1ifc of the Sixth Lok Sabhe was only 2 y-rrs,

4 months and 28 days s 2geinst normal term of nearly
5 yecars in the case of First, Sccond end Third Lok
Sabhes, 4 ycers for Fourth Lok Sabha and 6 y~rrs for
Fifth Lok’ Sabha.
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617 sittings of about 4,071 hours during the Fifth
Lok Sabha, 469 sittings of about 3,029 hours duration
of the Fourth Lok Sabha, 578 sittings of about 3,733
hours duration of the Third Lok Sabha, 567 sittings of
about 3,651 hours duration of the Sccond Lok Sabha
and 677 sittings of about 3,784 hours duration of

the First Lok Babha. The average duration of a
sitting during the Sixth Lok Sabha comes to 6 hours
and 33 minutes, as compared with 6 hours and 38
minutes of the Fifth Lok Sabha, 6 hours and 15 minutes
of the Fourth Lok Sabha, 6 hours and 27 minutes of

the Third Lok Sabha, 6 hours and 26 minutes of the
Second Lok Sahha and 5 hours and 25 minutes of the
First Lok Sabha.

Bac'- ‘round of Memb: rs

Bducational Background: Percentagc of grzduates
was 38.8 and that of post-graduatcs 25; 1.1 per cent

of the membership held Doctoral degrees; Matriculates
formed 25 per cent and Under-Matriculates 9.8 per cent

of the membrrship of the Sixth Lok Sabha.

Occupationel Pattern: In th> mecmbership of the

Sixth Lok Sabhe, sgriculturists constituted the
biggest single scctor with 36 per cent of the to*nl;
it was 33.2 per cent in the Fifth Lok Sabhe and 30.6
per cent in the Fourth Lok Sabha. Lewyers constituvtcd
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the maximum percentag  of 35.6 and 3C.3 in the First
and Second Lok Sabha respectively. However, this
category came down during the Fourth and Fifth and
Sixth Lok Sabha tc¢ 17.5 percent, 20.5 per cent and
23.4 per cent respectively. Politicel and social
workers increased their representation by occupying
20 per cent seats in the Sixth Lok Sabhe as against
19 in the Fifth Lok Sabha,

Among other categories which slightly increased
their membership in the Sixth Lok Sabha were teachers
and educetionists, medical practitioners, and former

rulers as compared to the Fifth Lok Sabha,

Age Distribution: Under the Constitution the

minimum age laid down for memborship of Lok Sabhae

is 25 years, though tr-rc is no constitutional
requirement for an upper age limit. On the day of
the first sitting of Sixth Lok Sabha, the youngest
membeor was 27 yeers old and the oldest 82 years., The
aversge age for the whole Housc was 52 years 1 month
as against 49 years 2 months for the Fifth Lok Sabha,

48 years 7 months for the Fourth Lok Sabha, 48 ycars
17 months for Third Lok Sabha, 46 ycars 4 months for

Second 1ok Sabha and 45 ycars 8 months for First

Lok Sabhe.



In the Sixth Lc': Sebha, the meximum number

of members fell in the age group of 46-55 years,

same as in the Fifth Lok Sebha whereas the age groups
41-45 and 46—50 years claimed maximum number in

the Fourth and Third Lok Sabha rcspcctively, In

the Second Lok Sabha, the maximum number fell in

the age group of 36-40 years as against 51-55 years
in First Lok Sabha.

Pregident's Address to the House

Under Articlc 87(1) of the Constitution the
President addressed the two Houscs of Parliament
three times viz., in the first, fourth and seventh
secssions of the Sixth Lok Sabha., The matters
referred to in the President's Addresses werce discussed
in detail on c¢ach occrsiocn on & Motion of Thanks.
The total time devoted to these discussions was
45 hours 48 minutcs or 2.59 pcr cent of the total

time taken.

Timc taken on various kinds of Busincss

———

Of the total time, 1753 hours 6 minutes taken
by the House, legislative busincss (cxcluding Budget)
cleimed the maximum, i.e. 412 hours 28 minutes or
23.51 per cent s egainst 27.55 por cent in Fifth
Lok Satha, 22.08 p>r cent in the Fourth Lok Sabha,

23 per cent in thé Third Lok Sabha, 28,8 per cent in
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th Second Lok Sabha =nd 48.8 per cont in the First
Lok Sabha,

The time invoived in discussion on Budget was
403 hours 11 minutecs o» 23,26 per ca.,t of the total
in the Sixth Lok Sabha as against 21.64 per cent in
the Fifth Lok Sz2bha, 19,13 per cent in the Fourth
Lok Sabha, 25 par cent in the Third Lok Sabha, 20,9
per ccnt in the Second Lok Ssbha and 18.5 prr cent

in the First Lok Sabha.

The p:-rcentage of time taken on quegtions
during the Six th Lok Sabha was 13.70 per cent as
against 12.61 per cent in Fifth Lok Sabha, 15.94
per cent in Fourth Lok Sahé, 15.1 per cent in Third
Lok Sabhe and Second Lok Sabha, and 14.6 p-r cent
in the First Lok Sabhe,

The per centage of time taken un Resolutions
in thc Sixth Lol Sabha was 3.72 per cent or 66 hours

.03 minutes as against 5.17 per ccnt in the Fifth

iok Sabha, 6.45 per cent in the Fourth Lok Sabha,
5.9 per cent in thc Third Lok Sabha, 5.5 per cent

in the Sccond Lok Sabha and 6.3 per cent in the

First Lok Sabhe., The time taken on Motions in the

Sixth Lok Sabhe was 188 hours 12 minutes or 10.70

pér cont as against 6.55 per cont in the Fifth Lok
Sabha, 9.22 per cent in the Fourth Lok Sabha, 13.2

per cent in the Third Lok Sabha, 13.7 per cent in the
Second Lok Sebhe and 7.1 par ceont in the First Lok Sabha.
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The remaining * = -rac taken or Adjournment
Motions, Calling Attention Motices, Half-an-hour
Discussions, Short duration discussions, Statement
by Ministers and other items as shown in the

regspective statements,

Legislative Work

During the Sixth Lok Sabha, legislative
measures pertaiping to matters administrative,
financial and economic, commecrce, industry and
labour etc. were brought on the statute book.

A total number of 130 cnactments on various
subjccts were passcd, out of which 53 rclated to
financial subjects alonc. This became neccssary
on account of the Statcs (Twmil Nadu, Nagaland,
Mi~oram) and Union Tarritories (Pondicherry, Goa
Dawan and Diu) being w.dcr the Presiucnt's Rule and
Parliament having had to pass the financial
lecislations relating *o thé said Statces and Union
Territori cs. Seven Constitution Amendment Bills
were introduced, out of which two namcly, the
Constitution (Forty-Fourth aAmendment) Bill 1977 and
the Constitution (Forty-fifth Amendment) Bill 1978
were passed which respcchtivcly were renumbercd as
the Constitution (Forty-third Amendment) Act, 1977
and the donsti‘tution (Forty-tfourth Amemdment) Act,

1978.



Among the important cnactments in administrative
fields, montion may bo made of the maintenance of
Internal Sccurity (Repeel) Let, 1978, and the Delhi
Police hct 1978 repoaling the old uet of 1890,

In the social welfare field, important‘onactmenta
passed were the Child-en (Lmendment) Act, 1978; the
Suppression of Immoral Traffic in Women and Girls
(Lmendment) Act, 1978; the Fmployment of Children
(Amen@ment) Lct, 1978, the Child Marriage (Rcstraint)
Lmendment Act, 1978; the Working Journalists and other
Ncwspapcr Employces (Conditions of Service) and
Miscellaneous Provisions (Amendment) Act, 1979 and

the Inter-Statc Migrant Workmen (kcgulation of
Employment and Conditions of Ssrvice) Aét, 1979.

In the lecgrl and pearliamentary fields,
notable piecrs of leg:3lation werc t e gpecial
Courts Lct, 1979; the Parliamentary Proccedings
(irotection or Tublication) Aet, 1977, the Salary
and Allowances of Leaw 're of Opposition in Parliament
Act, 1977; the Disputed Electio.s (Prime Minister
and Spcekcr) hct, 1977; The Salary, Lllewancecs and
Pension of Membors of Parlicment (Lmcndment) Let, 1979
and the Sclaries &nd L1lowances of Ministoru (ﬁmnndmuul)
Let, 1977. Some other important pieces of Legislations
enunrted during the life of the Sixth Lok Sabha were:

The Celtex (Lcguisition of Sharce cof Caltex) 0il Refining
(Indis) Ltd. and the Undertekings of India Caltex (Indie)
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Ltd. Act, 1977, th- Smith Stainstr-et & Company

Ltd. (Acquisition& Transfer of Undertakings) Lct

1977, the Indian Iron & Steel Company (Acguisition

of Shares) Lmendunert kLet 1977; thc Hindustan

Tractors Ltd. (Lcquisition & Transfer of Undertakings)
Lct 1978; the Public Scctor Iron and Steel Company's
(Restruc%uring) and Miscellaneous Provisions Act,
1978; the Kesamgas Company (Lcquisition of Uhdertakingﬂ
Lct, 1979; the Parel Investments and Trading Private
Ltd. and Domestic Gas Private Ltd. (Taking over of
Management) Lct, 1979 and the Lady Hardings Medical
College and Hospital (Acquisition) Miscellaneous

Provisions 4ct, 1977.

Adjournment Motions

During the sm»n of the Sizth Lok Sabha, notices

of 295 adjournment notions were received of which

44, rcpresenting 8,30 per,eont of the total,

were brought beforc the House. Ovt of these,

6 were admitted and discussed for a total time of

20 hours and®7 miaut-s. Some of the subjevts raised
through the i4djournment motions related to the

failure of the Governmcnt to give protection to the 1,
voters, cspecially the Harijans and other weaker
sections to exercise their right of franchise freely;
large scalc 'rigging' in the bye-electicons in U.P.

end Bihar; brutal and unwarranted Lathi charge on some¢
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Members of Parliament in U.P., incorrcct information
furnished to the Lok Sabha about thc death of Shri
Jaya Prakesh Narayan; armcd atteck on the iligarh
Muslim Universeity student: crming by train to Delhi;
failure to handl~ the problem of dcmands of the CRP and

SF personnel in time and offectively.
8 scu sﬁon, one of these motions was %it d}%ﬁn by

leave of the House and the other 5 werc negati
by the House. negntived

No-Confidcnce Motion

During the span of the Sixth Lok Sebha, notices
of three motions of No-Confidence werc received, Of these,
two motions were brought before the House: one was
discussed and negatived while on the other the discussion
was not concluded.

A Motion was also moved by Shri C.M. Stephen under
Rule 191 of Rules of Proc-dure and Copdnet of Business
in Lok Sabha regarding disapproval of the conduct of the
Minister of Home .ffairs., Thc motion wag discussed in the

House on hugust 4 and 5, 1977 and was nccatived.

Calling Attention Notices
Ls many as 12,049 Calling Lttentiop Notices, under

Rule 197 of the Rules of Procerdure end Conduct of Business
in Lok Sabha, were received during the Sixth Lok Sabha.

Of these, 1481 were admitped represcnting 12.29 per cent
of the total. In response to the noticesadmitted,

165 statemsnts were made before the Houses by the Ministers

concerned.



Moticns

Several discussions on matters of public importance
were raised during the Sixth Lok Sabha through motions
under Rule 191 (No-day-y t-named Motions)$ Rule 193
(Short duration discussions on matters of urgent
public importance); Rule 342 (for taking into consideration
& policy or a situation or a statement or any other matter)
and Rule 55 (half-an-hour discussion on a matter of
sufficient public importance arising out of answers to

Questions put by Members).

Fourtcen motions under Rule 193 and thirty-nine
motions under Rule 191 and 342 were discussed. The number

of Half-an-hour discussions held under Rule 55 was 58.

Some of the important discussions reised under
Rule 193 related to the ollowing: Dctprforation in law
and order situation in scveral States; Employment of
Scheduled Castes and Schedulcd Tribes in services against
regserved quota; Chinese iavasion on Vietnam and the
subsequent threat to the frcedom of nations in Aéia;
Alleged payment of foreign money for clections in India
by the Lmerican Government as discussed by Mr. Moynihan
in his book 'k Dangerous Place'; situation in Jamshedpur;
and hijacking of Indian Lirlines Boeing on Flight from
Calcutta to Delhi. Of the other important matters raised
under Rule 191 and 342 mention may be mede of the following:

Bnshrinement of right to work in the Constitutionand giving
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subsistence allowance to all the uncmployed, invalid and
old prople; Price risc in the country; Misuse of mass-
media during the Internal Emergency; Rail accidents;
Removal of economic backwardness of the four districts
of U.P.; Povorty and b ckwardness of Sunderbans in
West Bengal; iLtrocitics being committed on Harijans
in various States; Draft Five-year Plan, Language
Policy of the Southern States; Int:rim Reports I & IIga
of Shah Commission; :utonomy for Lkashvani and
Doordarshans Communal riots in different prrts of the
country; and the Reports of thc Commissioner for

Scheduled Castes & Schcduled Tribes.

Regolutiong

Tn 211, 36 rcsolutions were discussed during
the Sixth Lok Sabha as against 140 in the Fifth
Lok Sebha, 79 in the F-urth, 84 in tbh- Third, 83 in
the Second and 67 in th¢ First Lok Sabha, Of the 36
rogolutions, 9 wore Gov-ornment Reosolutions including
thrre proposed by th- peaker, which v re adopted.
211 the 9 Statutory Resolutions were adopted. The
resolutions, moved by the Spcaker related to the
providential cscepe of the Frime Minister in en eir
crash and loss of life and property on account of
cyclones. Out of 18 Private Membcrs Resolutions,
4 were zdopted. Thcse related to subversion of
democratic norms by th¢ former frime Minister; steps

to improve the economy &nd reducing incqualities of
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income; reclamation of barren and fallow land for

distribution to landl.ss porsons and ban on cow slaughter,

Yucstions

L totel of 1,37,045 notices of Qunstions were
received from Members during the Sixth Lok Sabha* as
against 2,52,700 during the Fifth Lok Sabha; 2,64,742
in the Fourth Lok Sabha; 1,62,334 during fhe Third
Lok Sabha; 1,33,328 during the Sccond Lok Sebha andWh
71,907 during the First iok Sebha., Out of 'the notices
rcceived, 51,209 Questions representing 37.35 per cent
of the to%al, were admitted. The corrcsponding
figures for the Fifth, Fourth,Third, éecond and First
Lok Sebhas were 98,606 or 39.02 pcr cent; 95,538
or 35.3 per cent; 58,440 or 35 per cont; 62,800 or
47 per cent and 43,350 or 61 per cont of the total
rceeived and admittoed,

Of the total Qucstions admitted 46,094 or
90.02 per cent werc rmstarred; 5,052 or 9.86 per cent
were starrced; and only 63 or 0.12 pecr cent were
short notice Questions.

The Ministers to whom the largest number of
Questions werc addressed were those of Railways (5,578)
Finance (4,854); lLgriculturc and Irrigation (4,715)
and Industry (4,614).

¥

¥ The 1ife of thc Sixth Lok Sabha was only 2 years,
4 months and 28 deys.
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Letivities of Parliamentary Committees

During the Sixth Lok Sabha, various standing
Committees of Par}iament held a totel of 960 sittings,
the three Financial Committces accounted for as many
as 425 sittings.

The Committee on Public Accounts held 122
sittings of 250 hours duration. The Committce
constituted 14 Sub-Committees/Study Groups and
visited 86 offices during their tours. The Committee
presented 149 reports.

The Committec on Estimates held 118 sittings
of 224 hours duration. The Committee constituted
28 Sub-Committees/Study Groups and presented 45 reports.
The Committee also visited 118 establishments/
organisations during their tours.

The Committee on Public Undertakings held 185
sittings of 374 hours duration. The Committee
constituted 12 Sub-Committees/Study Groups end visited
63 establishments/organisations during their tours.
The Committee presented 55 reports.

The Committee on the Welfarc of Scheduled Castes
and Scheduled Tribes held 58 sittings of about 176
hours duration. The Committee constituted 6 Sub-
Committees/Study Groups and visitcd 94 places during

their tours. The Committece presented 73 reports.

/
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Seven Bills were referred to the Joint Committ-cs
which held 98 sittings and prescnted 3 reports.
The Joint Committce on the Lokpal Bill had 25
gittings while the Joint Committces on the
Multi-State Co-opcrrative Socitiecs Bill, the Mental
Health Bill, the Air Yrevention & Control of
Pollution Bill and the Khadi and Village Industries
Commission (Amondment) Bill held 15, 14, 13 and
15 sittings respectively. The three Bills namely,
the Industrial Relations Bill, the Hospitals and
Educational Institutions (Conditions of Service
of Bmployecs & Settlement of Employment Disputes)
Bill and the Employees Security and Miscellaneous
Yrovisions  (Managecrial Fmployeses) Bill, after
having been adopted by the Lok Sabha for reference
to the Joint Committee, were not passed by
the Rajya Sabha. ALs such these were not finally
referred to the Joint Committee.

}oints of Order

During the Sixth Lok Sabha, 624 Points of
Order were raised out of which 118 were uphcld by
the Speaker taking 43 hours 38 minutes of the.
total time of the House.

Leave of Absence

Under the Rules of Procedure of the Lok Sabha,

& member desiring permission of the House to remain
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absent from the sittings thereof under Clause (4)
of Article 101 of the Constitution, is reguired
to make an application in writing to the Speaker,
mentioning the specific period indicating also
the date of commencement and of termination for
which leave of absence is requirecd; such leave of
absence applied for at any time shall not excced
a period of sixty days. 411 such applications are
referred to the Committee onjAbsence of Meltbers.
The Committee mekes its recommendations to the
House from time to time. The decision of the
House on the recommendations of the Committee is

conveyed to the Member concerned,

During the span of the Sixth Lok Sabha,
45 Mehbers sought psrmission to remain absent from
the sittings of the House and they were granted
permission by Lok Sabha on the recommendations
of the Committee,

Scrvices to Members

As in thc previous Houses, the Members
of Parliament continued to be assisted by the
Livrary &.Reference, Regsearch, Documentation and
Information Scrvice (LARRDIS) in mecting their
{pformation requirements in connection with
their parliamentary work. During the period of
the Sixth Lok Sabha, as many as 5,192 roference%/
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were received from Mcmbers and information

matcrial supplied, In éddition, information was
furnished to Members on the spot in responsc to
1,530 refcrences. Furthef, in order to kecp the
members abrecast of current cvents and developments
LLRRDIS continued to publish a number of periodicels,

namely, the Journal of Parliamentary Information

(Quart=rly); the Digest of Central ificts (Quarterly);
the Digest of Legislatjve & Constitutional Cases

(Quarterly); the Diary of Pelitical Events (Monthly);

Lbstracts of Books, Reports and Lrticles (Quarteryy);

Documentation Fortnightly (Fortnightly); and the

Sansediya Patrika (Hindi Quarterly). Besides,

a number of other ad hoc publications like
Brochur~s, Background Not~s, Bocklests, Monographs,
Information Folders and Documentation Lists werc
8180 prought out. Parliament Library Bulletins
werc issuzad regularly to keep Merbecrs informed
about latest additions to the Parliament Library.
In order to keep the membors informed of
the latcst news in the national and international
fields, arrangements were made to displey
teleprintcer news during sessions at short

intervals near the Ground Floor Library.
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Leader of the House

Article T4 of the Constitution of India
lays down that thecre shall be a Council of
Ministers with the Prime Minister at the head to
aid and advise the Presidenf in the exercise of his
functions. The Leader of the House is defined in
the Rules of Procedure and Conduct of Business
of the Lok Sabha as "the Prime Minister, if he is
a membcr of the House, or a Minister who is a
member of the House and is nominated by the Prime
Minister to function as the Leader of the House."

The Leader of the Housc draws up the
progremme of official businecss to be transacted
in a Session of Parliament. He has the right to
address the House whenever he likcs,

During the Sixth Lok Sabha, Shri Morarji
Desai was the Leader of the House from March 25,
1977 to July 2, 1979 and Shri Charan Singh from
July 28 to August 21, 1979.

Leader of the Opposition

Ls defined under the "Salary and Allowances
of Leaders of Opposition in Parliament Lct, 1977"
the Leader of the Opposition mrans that Member of
the Rajya Sebha or Lok Sabha, who is, for the
time being, the Leader in that House of the
Party in opposition to the Government having the

greatest numerical strength-and recogniscd as such by
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Chairman of the Rajya Sabha or the Spraker of the
Lok Sabha,

The Leader of the Oppositien in the Lok Sabha
and the Rajya Sabha were accorded statutory
rccognition and given salary and certein other
facilitics and amenties under the "Selary and
Lllowances of Lcadcers of Opposition in Parliamcnt
Let, 1977

During the gpan of thc Sixth Lok Sabha,

Shri Y.B. Chevan was reéognisod by thc Spcaker as
the Leader of the Opposition from March 25, 1977

to April 12, 1978 and from July 10 to July 28, 1979
Shri C,M. Stcphen frem 4pril 12, 1978 to July 10,
1979 and Shri Jagjivean Ram from July 28 to August
22, 1979. 4s Lesders of the Oppositien Shri C.M.
Stephen and Shri Y.B. Chavan moved two No-Confidence
Motions against the Government on May 10, 1978

and July 11, 1979 respectively.

Training Courses & Programmcg

The Burcau of Parliamcentary Studies and

Treining was sct up on Jenuary 1, 1976 in the
Lok Sabhe Secretariat with a view to institutionalise
the varicus treining programmes in prrliamentary

proccdure and practice.
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The Burecau held 7 Scminers and 6 Discuszion-
Scesions undcr the Orientation Programme fou rew
Mrmbers of Parliament. A notable feature of ihese
Seminars was that chese were attendcd by not only
Members of Parliament but also Ministers, Presiding
Offic~rs and l:gislators from a number of States.
These Scminars thraw up 2 number of uscful ideans.
Some of thce iaportant thewes of such Seminars
were "The Fiaancial Commitvees of Parlianment",
"Privileges of the Legislatures", "Amendments to

the Constitution", "Budgetury froccss", cte.



+= 20~
IT

CONSTITUTION AND COMPOSITION OF LQK SABHY
Electjons

The Constitution of India, which came into
force on January 26, 1950, empowered Ilarliament to
make laws in regard to elections. Two nmajor =acts,
Yiz, the Representation of the Xeople Act of 1950
and 1951 werc accordingly cnacted by Parliament for
the purpose. Statutory rules were formulasted under
these Acts for the conduct of elections.

The Constitution also provides for reservation
of seats for Scheduled Castes and Scheduled Tribes.
In the Sixth General Elcctions to the Lok Sabha held
in 1977, 78 and 38 sents were reserved for the
Schedulcd Castes and Scheduled Tribes respectively.
However, in addition to the reserved seats, one
Scheduled Caste and 8 Scheduled Tribes nembers were
elected from the General Comstituencies.,

Statement 1 shows State-wice number of seats
reserved for Scheduled Castes and Scheduled Tribes
in the Sixth General Elections.

Since the commencement of the Constitution,India hae
‘held six general elections to the Lok Sabha
based on universal adult franchise., The First
General Elections were held in December 1951imFebruary
1952, the Second in February-March, 1957, the Third
ia PFebruary 1962, the Fourth in February, 1967 and
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the Fifth in March 1971. The S8ixth General Elections

were held on March 16, 18, 19 and 20, 1977. Statement
2 shows the programme of the Sixth General Elections.

Political Parties

In the Sixth General Elections to the Lok Sabha,
candidates of five National Parties, fifteen State
parties and fourteen other registered parties contested
elections, Statement 3 shows the parties that took

part in the Sixth General Elections.

Swearing-in by Members

The Sixth Lok Sabha was constituted on
March 23, 1977, It comprised 544 Member - 542
elected and 2 nominated uwnder Article 331 of the

Constitution. Of a total of 544 Members, who took the
oath of affirmation under Article 99 of the Constitu-
tion, 264 Members took oath in Hindi, 164 in English,
33 in Bengali, 29 in Tamil, 12 in Marathi, 10 in
Punjabi, 8 in Urdu, 6 in Sanskrit, 5 each in Oriya and
Kannada, 4 in Telugu and { each in Gujarati, Assamese,
Kashmiri and Malayalam, Statements 4 and 5 show the
numerical composition of the Sixth Lok Sabha and the
language used by Members while taking the oath.
Bye-Elections ,
During the Sixth Lok Sabha, in all 16 bye-

elections werc held., FElections for 2 seats were held

in 1977. In 1978 and 1979 elections were conducted
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for 8 and 6 seats respectively. Statement 6 gives
details about these bye—-elections.

Party Position

Before the actual polling took place, the
Congress Party secured two parliamentary seats un-—
opposed - onc from Sikkim and the other from Arunachal
Pradesh. The actual polling took place for 540 scats.
Of the 540 seats the Janda Party secured 271 seéts and
its ally, the Congress for Democracy, 28 seats, making
a total of 299 seats. The Congress Party secured 153
seats. The Communist Party (Marxist) sccured 22 seats
and All India AIMK 19 seats. ‘

Statecment 7 shows the party-wise ppsition in
the Sixth Lok Sabha as on 25.3.1977.

Speaker, Deputy Speaker and ngelfof Chairmen

The Sixth Lok Sabha was coévened for the first
time on March 25, 1977. ©Shri D.N; Tiwary was nominated
by the President as Sepaker g;g:ﬁég& On March 26, 1977,
Shri N. Sanjiva Reddy was unanimoﬁsly elected Spesaker
of the Sixth Lok Sabha. However, on election of
Shri Reddy as President of India, 'Shri K.S. Hegde was
unanimously@ected Speaker of the;Lok Sabha on July 21,
1977. On April 1, 1977 Shri Gode} Murahari was un-—
animously elected Deputy Speaker. Statement 8 indicates
names of Speakers, Deputy Speaker and Panel of Chairmen.
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Seating arrangement for Members

The Chamber of the Lok Sabha is semi-circular
in shape. The Chair of the Speaker is place conspicu-
ously at the centre of the diameter connecting'the two
ends of the semi-circle. In the pit of the Chamber
just below the Speaker's chair is the table of the
Secretary of the House.

The Chamber has a seating accommodation for
550 Members. The socats are divided into six blocks,
each with eleven rows. On the right of the Chair of
the Speaker are Treasury Benches and on the left are

seats for the Opposition Membecrs,

A chart showing the seating arrangement in

the Lok Sabha Chamber is appended.
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STATEMENT 1

RESERVED SEATS FOR SCHEDULED CASTES & SCHEDULED TRIBES

§t§tes[Union Territories 1977
- General Election

Total Seats SC ST
indhra Pradesh 42 6 2
Assan ' 14 1 3
Bihar 54 8 5
Gujarat 26 2 4
Haryana 10 2 0
Himachal Pradesh 4 1 0
Jammu & Kashmir 6 0 0
Karnataka 28 4 0
Kerals 20 2 0
M.P. 40 5 8
Mgharashtra 48 3 3
Manipur 2 0 1
Meghalaya 2 0 0
Nagaland 1 0 0
Orissa 21 3 5
Punjab 13 3 0
Rajasthan 25 4 3
Sikkim 1 0] 0
Tamil Nadu 39 T 0]
Tripura 2 0 1
U.P. 85 18 0
West Bengal 42 8 2
Mdamnan & Nicobar 1 0 0
Arunachal Pradesh 2 0 0
Chandigarh 1 0 0
Dadra & Nagar Haveli 1 0 1
Goa, Daman & Diu 2 0 0
Lakhadweep 1 0 1
Mizoram 1 0 0
Pondicherry 1 0 0
Delhi 7 1 0

Total 542 78 38
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STATEMENT 2

PROGRAMME OF THE SIXTH GENERAL ELECTIONS

S.No. Programme Date

te Date of issue of notification. 10.2.1977

2., Last date for rniaking nominations 17.2.1977

3., Date of 3crutiny of noninaticas 18.2.1977

4, Last date for withdrawal of 21.2.1977

candidatures.

5. Dates on which Poll was held 16,18,19 & 20

March, 1977

6. Date on which Sixth Lok Sabha was 23.3.197T7
constituted.

Note: 1. In the snow bound area of 'Mandi Tarliamentary
Constituency (Himachal Tradesh)':- poll was

held on 10, 6. 1977,

2. In Ferozepur Parliamentary Constituency (Lnndab)
poll was held on 26.4.1977.

3. Tn Ladakh Parliamentary Constituency (Jé&K) poll
was held on 3.7.1977.

Sixth Lok Sabha was constituted on 23.3.1977 and
its first session was convened from 25.3.1977,
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STATEMENT 3
POLITICAL PARTIES IN THE SIXTH GENER.L ELECTIONS

S,Noe Naotionagl Parties_
1. Indian National Congress INC
2e Bhartiya Lok Dal BLD
e Communist Party of India CrI
4. Comnmunist Party of India (Marxist) CPM
5. Indian National Congress NCO
(Organisation) :
B. State Parties
1. Vishal Haryana DParty VHP
2 Jammu & Kashmir National JEKN
Conference
S Kerala Congress KEC
4. Kerala Congress (Pillai Group) KC?D
56 Muslin League . MUL
6. Muslin League (Opposition) MLO
Te Revolutionary Socialist Party RSP
8. Peasants & Workers Dlarty WP
9. Manipur People's Party MR?
10. United Democratic Front UDF

11. Shiromani Akali Dal SAD



12.
13.

14.
15

C.

1.
2.

Se
4.
5.

Te
8.

9.
10.

11'0

12.

13.
14.

2=

Dravida Munnetra Kazhagam

All India Anna Dravids Munnetra
Kazhgam

All India Forward Block
Maharashtrawadi Gomantak

Other Registered Parties

Republican Party of India (Khobragade)
Republican Party of India

Akhil Bhartiya Ramrajya Parishad
Akhil Bharatiya Hindu Mahasabha
Socialist Unity Centre of India

Revolutionary Communist Party of India

A1l India Jharknand'Party
Jharkhand Party

Bihar Prant Hul Jharkhand
Soshit Samaj Dal (Akhil Bhartiya)

A11 India Shiromani Baba Jiwan Singh
Mazagbi Dal.

A1l India Labour Party
Iripura Upayati Juba Samiti
A1l India Gurkha Leagué

DMK
ADK

FBL
MAG

RBK
RPI

SUCI .
RCI

JKP
JKD

PHJ
SSD

JMD

ILP
TUS
IGL
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STATEMENT 4

NUMBER OF MEMBERS ELECTED/
NOMINLTED TO THE LOK SABHA

i) Members elected to Sixth Lok Sabha 542

i1) Members nominated under Article 2
331 of the Constitution.

111) Total composition of the Lok Sabha __ 544
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STATEMENT

5

LANGUAGE-WISE NUMBER OF MEMBERS WHO
TOOK OATH OF AFFIRMATION.,

Languages

Hindi
English
Bengali
Tamil
Marathi
Punjabi
Urdu
Sanskrit
Oriya
Gujarati
Kannada
Telugu
Assamese

Kashmiri

Malayalanm

Number of
Members

264
164
33
29
12
10
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STATEMENT A

BYE-BLECTIONS HELD DURING SIXTH LOK SLBHA

Name of Member

- Shri Chiman Bhai Hiralal

Shukla.

Shri Balwant Singh
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